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SHRI K. C. PANT : Spesking from
memory, they bave come down somewhat
according to the latest figures that I have
seen some days back, but 1 do not think
one can by a week to week assessmeot in
these matiers. One will have to wait for
the trend. The l.test figures, I do recollect,
show a downward trend, but I would not
préesume too much on that,

I think it was Shri Ramavatar Shastri
who referred to umemployment causing
frustration among the youth and asked
whether this was not the reason for such
activities, We all know that there is un-
emrloyment in this country, and which of
us does not know that if a young man does
not get employment afier education, it does
lead to frustration. All of us are aware of
thece problems not only in the abstract, but
in our own homes among our own relatives,
but these are problems which the country
has partly inherited at th= time of freedom.
We have poverty in this country, we have a
large populution and a growing population,
In 1947 when we became free, the conditions
which we faced were perhaps unique in
their formidableness, if I may say so, and
now we are trying to tackle these problems.
We have adopted the democratic path in
approaching these problems. It is im-
possible, whatever the sya'em, to tackle
these problems overnight and find solutions
to thzm. Even if violence is used, you
cannot solve these problems overnight. The
point to consider is that these problems will
remain with us for sometime. We can
collectively and with joint will and deter-
mination try to solvz the-e problems to the
best of our ability...(fnterruptions) Bat if
there is confusion of ideas on the basic
point whether violence is to be allowed to
be justified in svlving the probems of the
country because of socio-economic factors,
I think it is wrong and the confusion of
ideas should be cleared. We must try to
solve the problsm but mot through violence.
I do recognise that the socio-~conomiz
factors must be taken into account and these
problems must be kept out of the way.
Otherwise we do not go to the root of the
problem., Iam pot denving the existence
of these problems ; I am only saying that
it does pot justify the violent activities of
these groups . (/nterruptions)

SHRI RAMAVATAR SHASTRI : Why
do you not declare them puiitical prisoners ?
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SHRI K. C. PANT : I have been asked
to cut short my specech. 1 shall conclude
by say'ng that we in this country, like any
other nation, have to work out our destiny ;
every country does according to its own
genius, traditions and history. We caonot
be a pale imitation of any other country,
Our methods must grow out of our
expericnce and in the light of the d=mocratic
path that we have chosen and in order to
preserve our national identity, we must
view these activities as dangerous to certain
basic things which we hold dear. It isin
this context that I wel:ome the opportunity
of discussing this matter which Mr. H:m
Barua has provided.

18 13 brs

DISCUSSION RE: E3TABLISHMENT OF
COTTON CORPORATION OF INDIA

MR. CHAIRMAN : The House will
take up the discussion on the statement laid
on the Table by the Minister of Foreign
Trade on the 3!st July, 1970 regarding

establishment of Cotton Corporation of
India.
The time allotted is two hours...

(fmrerruptions.) 1 thiok we shall oot be

able to finish it today.

SHRI SHRI CHAND GOYAL (Chandi.
garh) : I have to point out with a sense of
great pain that a discussion of such impor-
tance oo a vital subject affecting the (luture
of three millioa people is being fixed up at
this late hour whea practically ths time of
the House is over. It is for the first time
that a discussion like this is fixed even
after the hall an hour discussion  These
half an hour discussions are no more  halfl
an hour dizcassions ; it is @ misnomer 10
call them 50 ; they take more than an  hour,
In fact the Ministsr himsell has taken today
more than half an hour.

The recant decision of the Government
to taks ow=r trads in domestic cotton and
the setting up of a cotron corporation of
India for canalising of imports of cotton
arises out of political considerations rather
than economic considerations, I order to
cover up its fai'ure in various economic
fields, the Government have choscn the path
of slogan-mongering just like the slogan that



Era Cotton Corporation

[Shrl Shri Chand Goyal]

they gave in the case of bank nationalisa-
tion ; they are totally ignoring the serious
consequences that this step is likely to
entail

I shall refer to the circular which Shri
Mishra has sent to the M:=mbers of his own
party, the members of the ruling Congress
Parliamentary Party. It bas been mentioned
in the siatement...

SHRI SHIVAJIRAO S. DESHMUKH
(Parbbani) : On a point of order. Isitin
order for an hon. Member to refer toa
circular directed to the members of a party
other than his own, perhaps obtained by
shady means and a doubtful in text.

MR CHAIRMAN : There is no point
of order.

SHRI SHRI CHAND GOYAL : This
bas appeared in the press also, and the
Minpister has admitted that “we have no
machinery, that we have no expertise, we
bave no knowhow, and what will happen
afier five to 10 years, [ cannot say at this
stage.”

May 1 ask him a quastion ? Is he not
just takiog a step which can be said to be a
leap in the dark ? I would submit that this
step of the Government is a step towards
totalitarianism and this will weaken the
fabric of democracy in our country. I am
noting a tendency that ever since the
assumption of power by Shrimiti Indira
Gandhi, the Government is concentrating
all political and economic power in the
Government hands. [In fact, the need of
the hour is decentralisation of economic
policy. Cotton trade is a vast decentralised
sector, employing about three crores of
people. All of them would become ower-
night the servants of the State and there
will b2 a curb on their political activity.
My apprehension is that after some time,
the party in power will be able to even
command their votes for the future elections.
I have to point out that this will create a
serious unemployment problem. At the
moment, three lakhs of traders are carrying
on this trade, and if you just calculate at
the raie of five members for eech family,
this figure will come about one a.d a half

million. If we take the figure of the
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employees to be almost the same, then it
will be three million people and 1 submit
that they will all be facing practically
starvation. W= have not been able t5 solve
the problem of unemployment, and this step
of the Government will add to this gigantic
problem of unemployment

In fact, the need of the hour is that we
should invest more funds in the develop-
ment of cotton. In this behalf, 1 would
Jike to submit that hitherto and also in the
fourth five year Plan, we are spending about
Rs. &0 lakhs only for the development of
cotton. I have to assert that this is just
going waste, because the amount is so
insufficient, so inadequa'e and so niggardly
that it is not serving any useful purpose, aod
it is just going waste. On the other hand,
we are spending Rs. 80 crores to Rs 94
crores oo the import of cotton. If out of
this sum of Rs. 80 crores to Rs. 90 crores,
we could only spare Rs. 10 crores and
inverst it on the development of cotton,
then some effective results can certainly be
achieved. For the last five years, produc-
tion has been stagnant at 58 Jakh bales per
year. Forthe last five years we are ooly
produc’ng 58 lakh builes of cotton. The
stock argument of the Minister is that this
production has doubled from 1948, Why
do you take 1948 as the base year when the
country was divided and the rich cotton-
producing fields went to Pakistan and the
farmers we-e facing so many difficulties.
So, it is unfair to choose this year 1948 as
the base year in order to prove that the
production has almost doubled.

In fact, w2 have to take notice of the
increasing demaad for cotton. The number
of spindles has gone up from 10 millica to
17§ million. That is, the demand has
increased almost by 75 per cent. Our
production of co'ton per acre is the lowest

in the world. I would be just quoting
some figures in this coonection. Let me
take the major cotton producing countries

in the world. In the USA, the per acre
yield of cotton is 493 Ib. In the case of
the USSR, it is 726 1b. Brazil, 223 Ib;
Mexico, t18 Ib; UAR, 576 1b ; Peru, 487
Ib; China, 258 ; Sudan, 365 b ; Syria, 501.
Even in Pakisian it is more than double of
our production ; it is 254 Ib per acre. In
India, it is only 117 Ib per acre.
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That means our yield per acre is the
lowest in the world and we have not taken
effective steps  If we invest Rs. 10 crores
for development of cotton, we can certainly
achieve  satisfactory  results.  Effective
measures have to be adopted by Govern-
ment and in the next three years, cotton
production must go up by 33 per cent if
the fourth plan target of 80 lakh bales is to
be achieved. There is plenty of evid.nce
from demonstration plots and commercial
cultivation of thousands of acres that per-
acre yield can raised by 80 to 100 per cent
in irrigated land and 60 to 75 per cent in
unirrigated land, provided the cultiv tion is
carried out on modern and scientific lines.
If the farmer is given a regular supply of
improved seeds, fertilisers, pesticides etc.
aod is educated in their proper application,
he will produce impressive results.

Instead of being a trade corporation, the
corporation which the Government is going
to set up should be a development corpora-
tion and it must devote its time, energy
and resources to cotton development so
that we can save this Rs. B0 or Y0 crores we
are spending on importing cotton. There is
absolutely mo sound reason for setting up
this corporation or taking over domestic
trade for canalisation of cotton import
business bscause cotton business is a
complicated ooe. There are bundreds of
varicties of colton, counts of yaro spun rang-
ing from 1 to 120. There are various mills
working of various varieties of cotton. It
is over a century that lodia has developed
colton trade and all its expertise. 1ndia's

trade is recognised as a well-organised
and competent trade in the world, Accord-
ing to its own admission, Government does
not possess these resources o expertise or
experience.

What has impelled the Gowernment to
take up this siep 7 Has it received any
complaint from the industry that the trade
is oot rendering satisfactory service to the
industry ? On the contrary the industry is
completely happy with the trade. In fact,
the trade has been assistig the weaker
rections of the industry financially and by
giving them cotton on credit. There is
absolutely no complaint of evasion of
foreign exchange regulations by cotton trade,
as is the general complaint about other
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trades. I would like to quote the minister's
staterrent ia this regard :

system would also
loss of foreign

“The canalised
prevent any puossible
exchange by collusion between the
importers and the suppliers abroad,
although there is no suggestion that the
cotton trade is one of those where such
mal-practices are rampant.”

That means there is the admission by
Governmert that at least cotton trade is
not evadiog foreign exchange regulations

At present, we are importing about 50
per cent of our cotton from Egypt a-d
Sudan. Is it oot a fact that we have
entered into a special trade agreement with
these countries which enables us to make
payment in rupees rather than in foreign
exchange 7 1 have also studied the foreiga
exchabge regulations of those countries
which are most stringent aod there is
absolutely po scope for evading those
regulations. The major portion of the
balance of our imported cotion comes from
the USA under PL-480. Even there, there is
no scope for evading or violating the foreign
exchange regulations.

One argument which is given by the
Government is that since Sudan and Egypt,
from where we are importing 50 per cent of
the cotton, have npationalised this trade,
we should also do it in order to come to
their levzl. But, are there not mabny other
countries, like Japan, UK, France and Hoog
Kong, which are also buying cotion from
Egypt and Sudan aod have still not
nationalised this trade 7 In fact, they are
doing their business quite successfully with-
out facing any difficulty.

The Governmeat bas given a statement
that it will be able to procure cotton for
the mills which have been iaken over and
which are being managed through the
National Textile Corporation. That is one
of the arguments which is being advanced
by the Governmznt. But does the Gowvern-
meot want (o take undue advantage of its
positi'n ? The Government should, in faet,
enter the market like other purchasers.
Why should the Goveroment take undue
advantage ? It should come in fair compsti-
tion aloog with other buyers of cotton. If
we adopt the policy of procurement, as is
done in the case of foodgrains, it will be ap
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unfair advantage and will be concentration
of economic power.

Another argument—a funny argument,
you will appreciate—wkich 1s given is that it
is in order 10 offer support prices to the
producer. But is it not a fact that for the
last four or five yeurs 1he ruling market
prices are higher than the support prices
which the Government has declared ? In
fact, they are from 0 to 8O per cent higher
then the support prices. So, whers is the
necessity for providing any support when the
prevailing prices are much above the support
prices 7 There are no prospects of the fall
in prices either because at present our
demand is 10 lakh bales more than our
present production i the country. Therefore,
demand beivg higher there is absolutely no
prospect of the prices falling down. There
is absolutely no logic or rational behind
this argument which is being advaoced by
the Government.

Apother argument is that we shall be
able to offer support prices to the growers
of special varieties, The same argument
which 1 have advanced just now holds good
even in the case of special varieties,

With these observations, I will emphasize
that this step will throw out of employment
3 million people who are facing starvation
and the Government should not indulge in
slogan-mongering but should take these
decisions afier considering their ecomomic
aspect rather than coosidering only the
political aspect.

SHRI M. R. MASANI (Rajkot) : Mr.
Chairman, when this proposal was first made
there was a ceriain ambiguity about its
range and extent, but I am very giad that
later on the hon. Mir ister himself, by his
statement in the Rajya Sabha on the
31d August, clarified the position and the
cat came out of the bag.

THE MINISTER OF FOREIGN
TRADE (SHRI L.N. MISHRA): I was
mever ambiguous ; 1 was always clear.

SHRI M. R. MASANI : It was earlier
stated that the intention was to confine
this project to the import trade but later on
in the Rajya Sabha the Minister admitted
that the domestic trade was also in daoger
and that the reprieve was only momeéntary.
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This is what he said on the 3rd August :

“My ultimate objective is to take
over domestic trade also. Otherwise,
how can this public sector Corporation
function effectively 7"

This is very true. Unless the Government
establishes a monopoly, there is no chance
for it 10 survive at all because of its inherent
inefficiency, But when the Minister talked
of "ultimate™, he went on frankly enough
to say :
*It is not for me to say 10 years or
G years...If we can do in 2 years, well
and good.”

We therefore face an attempt here to
establish a monopoly of the Government
over the entire import trade and domestic
trade in cotton at the earliest possible
moment and, if the Minister cannot follow-
up this poticy of “*grab™ all at once, he will
do so as soon as his hands can 1each for
enough.

The pature of the cotton industry,
unfortunately, for the country and for tne
Government is of a very delicate kind. It
is a product where the prices fluctuate all
the time and there is @ world-wide demand.
It requires expertise of the highest order.
Experience and persopal atiention are
required in making a selection of the
qualities of cotton and also of choosing the
time of purchase. Cotton of different
varicties has to be blended. You cannot
just sell bulk cotton to one miil because
each mill will require a particular blend for
its own milling for the type of machinery it
employs, sod so on.

The Indian industry and Indian trade
have achieved a wvery high level of compe-
tence and efficiency in this matter over
generations. The importers have established
a system of financial assistance to the mills
through a system of mutual accommodation
spread over several years. If the mills are
not given accommodation, as they will not
be given from now, they will not be able to
find money to iovest. Io other words, this
is & very specialised field of work which the
Government will be the least competent to
handle.

Now, there has been no monopoly in
this field. My hon. friends opposite talk
of monopoly in season and out of seasoD.
Here, iike the goldsmiths of India, is a
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large pumber of people, small people,
competing and competing very inteasely.
There is no question of monopolv here,
About 3 lakhs of small people are compet-
ing in this trade and the beneficiaries of the
competition are both the farmer, the grower
of cotton, on the one side and the
consumer—the mills and all of us who wear
the cloth on the other.

The profit margin in the cotton trade is
the lowest in the world. The Indian cotton
trade has been giving the lowest dividend.
A study was recently completed by the
Research Cell of the Bombay University
Department of Economics, (/nt.rruption)
The University of Bombay is ap autonomous
org#nisation. | resent any suggestion that
the University of Bombay serves any parti-
cular interest. This study came to the
conclusion that the gross returns to the
merchants and traders was 3 per cent on
aggregate salcs.  But if we deduct the cost,
then the net rewrn is between 0.5 and | per
cent op their sales.  On the other hand, the
Indian cotton grower is a favoured person.
The average return to cotton growers
throughout the world on the ultimate price
is 35 per cent to 80 per cent in all the other
cotton growing countrics. As to what goes
to the primary producer for whom we have
every sympathy in India, it has been arrived
at by the Universi'y of Bombay that 90 per
cent of the ultimate price goes to the
primary producer, that iz, the farmer. These
are the conditions in which we have to deal
with this matter.

There are three or four consequences that
are bound to follow, as my hon. friend, Shri
Goyal, has pointed out from this utterly
irresponsible approach to take over a very
highly refined trade of this pature. The
first coosequecnce will be that the farmer,
the grower, will be victimised. Today, the
traders go to him and offer him a price.
We koow what bappens when Government
monopoly procurement is enforced. The
farmer is mulcted ar d sweated. [ can assure
the bon. Members opposite who are mis-
guided that this will not do the farmer any
good. The very first victim of this monopoly
buying of the Government is going to be the
farmer, the grower of cotton in my State of
Maharashira and the other States of the
Union,

These misguided gentlemen are going
to regret what they are doing to their own
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class of peoples, the farmers, in the coming
mon'hs and years. 1If we are all here at the
time, we shall be able to see it.

The second comsequence, will be to send
up the prices of cotton to the consumers,
that is, to the mills and to us who buy
cloth. This will be done, because they will
destroy a mechanism perfected over gene-
rations and replace it by incfficient, in-
competent and corrupt burcaucvatic machi-
nery.

We koow, what happens when the State
Trading Corporation takes over the import
of any commodity. All the costs go up. And
the Reports of the Pubiic Undertakings
Committee and other Financial Committees
of Parliament bear eloquent testimony to the
fact that Srate Trading machioery is the
most incompetent and the biggest profiteer
io this country. Cotton is now being sub-
jected to this corruption and profitcering of
bureaucratic admiaoistration.

Bulk purchase has been advanced as an
argument. If anyone knows anything about
cotton. he will know this that bulk purchase
is not what is required,. What is required is
the purchase of varieties, of diff:rent quali-
ties, different staples, and bulk purchase is
one thing that does pot work. In fact, bulk
purchase will endanger the Indian Indusiry.
Because, bulk sellers will be reluctant to sell
to Government organisations. The exporting
countriss are likely to put up their prices
when they are faced with ope monopoly
buyer. This will cost the countty valuable
foreign exchange. They will demand a higher
price than you anticipate. The mills will have
to be forced to take cotlon at prices they do
not want.

The Burmese Goveroment indulged in
the same kind of irresponsibility as these
geutiemen are now doing. Burma had a
surplus in her foreign trade of 2470 lakhs
kyats in 1940-41 before the nationalisation
of foreign trade. After the mationalisation of
foreign trade, there was a deficit of 2897
lakh kyats in 1969-70, I venture to forecast
that this measure will have the same con-
sequence as in Burma. You are trying to
follow in the footsteps of your fellow-
coinmunists and socialists in Burma. Other
countries have tried it. The United K'ngdom
tried ro canalise the import of cotton, be-
cause the United Kiogdom, like us, is a very
b'g texiile producec. They tried it ; it did
not work, and they give it up. I make hald
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to say that when this Government i+ re-
moved, as it must be, their successors will
promptly drop this disastrous experiment,

A third coosequence, as Mr. Goyal
pointed, is that this will iocrease un-
employmeat. As if therc is not enough un-
employment already in this country, this
Governinent, in a criminally irresponsible
manoper, is now going to add to it. There
are 3,00,000 small people earaung their liveli-
hood as small businessmen in this trade and
they ar= now to be replaced by bureaucratic
drones who will not do half their work. The
Goveroment are fond of talking about un-
employment day in and day out and this is
the way in which they are trying to solving
the problem of unemployment.

And, finally, 1 wish to say this. By
putting Mr. Rasiklal Parikh, a discredited
Gujarat politician of their party as the
Chairman of this Corporation, they have
shown very clearly that they are playing
politics with this trade. that they want to
export money from this trade through the
Chairman whom they arc appointing. This
shows political infuence right from the word
go. If they had appointed 8 good business
manager, somebody who knew about colton,
who was in this field, 1 would have said
that at least they were trying to bs honest.
But the moment they form a Corporation,
instead of finding an expert to hsad it from
any field, anyoae from there, they put in
one of the politicians of their own party
and thereby show what their intentions are.
Their inientions are thoroughly dishonour=
able. They are going to ruin—by political
lobbyiog and political intrigue -a very fine
industry that this country enjoys. Mr.
Goyal rightly pointed out that there is no
positive  ecopumic  justification in 1his
measure, kt is purcly a political gimmick 10
extori. money from this prosperous trade of
cotton. Ve talk of Land-grab, but can any-
thing be more disgraceful than this grab of
trade 7 This is grab of mopey by this
Government, wherever money can be
found.

Now, if the Government had a scheme,
they should have brought out a White Paper;
they should have appoint:d a Committee of
Enquiry, Did they appoint a Committee of
Engquuy ? No. They did not appoint any
Committee of Eonquirv to investigate into
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these matters. Did they prepare a \White
Paper, make out a case, put it before the
country, wait for three months or so, invite
opinions, invite evidence? Nothing of the
kind was done. First they act and then they
try to justify their action retrospectively.

There are some misguided people in this
country— journalists and businessmen—who
in the last few weeks have imagined that
this Government is on the mend There are
certain comments in 'eadng newspapers and
I have met some otherwise intelligent busi.
nessmen, and they teli me “Mrs. Gandhi®
is improving, her Government is becoming
more responsible, more moderate, and turn-
ing away from the extremist path.” To such
misguided gentlemen I make a gift of this
grab of a well-established, well-run, well-
disciplined trade and ask them if this isa
sign of the growing intelligence, growing
sanity and moderation of this Government ?
As Mr. Goyal rightly pointed our, they are
on the totalitarian path and they will grab
everything they can in this countiy, until
they bring it down in ruins. I rega:d the
take-over of this trade as one more pail in
the coftio of this Government and in the
economy of this couniry.

=t d7017 e (73FAra) @ avmfa
agten, s samre 549 7w =
frma & w49AT FTT F AT T A awar
fear & o &1 aral #1 e ®T ¥
IrE fFar € oF a1 wig FqrE A
Tz st cawr sfwa faaww @@
gra &t wredg wem fafde s
amF—Heqr  tafag &Y i@t 4g
FON | OF gEU Sew gz A ar fE
T TS F FT A ww G g W
frm w0 ) fqow onfog 5@ ST
gz § ag aga sgrew ¢ fv oY saw
SIggEE & ITH gAer Foe @ gfea
Faa ¥y, wsfr #ma s 1 s9@ w5
gergT Sawn A g ag W ITET IEE
gedr T fasa), @ 41 F1 O
TAaY & SO | IAFT UF QEW ag A
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gt AuAr Afg § F1E ofwdw a3
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% fag sfaa sqm 531"
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7 @ v F fag Ifwa Suw
feq
At FIW TN IQRA HH g TEAM
SR Ik TW AFN | gg ST qATEr
T 8K g A A Ae4 ¥ fag
sfea Iy 6 | T 9 B, ag &
ITH FAASAT | I qg W Fa@r
M, fram amw gay W@ @@ A
At A—aZ ag o & quFr
wqy oY ?

‘g wYaw ¥ fasl qror &A@ Y
fagmer qfearg & fasrdt gt st
FUTG F @AY ATGAT F WAL
arr g1 fear s 0

art fae-iad & fod @1 amw
wifgy ag W@ wA¥ X gW W § )
T WIIa FTEF IRl aeld #1 g0
sAIgEN AT F aw FEAEA
a1 ) a6 WY W IEw Qg W IR
Al ¥ gwrz & 0 feE w0 afaw
¥ 3 & gy oF afafa & daw H
suiw AR e & sfafafedt Y ga-
A€ ¥ 1 A 7Y FT Raww ag & F
qIwrT faq giad 1 q9g § S99 g1
vl g ag A aan fe @ e

AUGUST 27, 190
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FA 2 faar ag 9@d NY g O
St ? g TH W@ & day fRar €0
wafan & Fgar § ot warA qige w1 A
FFaer & 33 A fag 1 wrsd &
T A E 1 IAF TH FT WK FTEEH
ez gxar 2T & 5 qdie Al o '
AT AT ST F IJ@r s, femmy
FY IYAN F@T IIHT FTH G T F )
formr &Y eqToAT g WEET FT qHATEE
FWEar v §, xa¥ gE waAd AG
} AT oF @ H FEET wgAT g
wI ot qg wgr & e samesl A 90
qie faar &, ag Taa & 1 A9R AR
T 25 st 1 wr fAear §)
| AT & 3, wrn wgw § faw-
Aad, wiaF) qIge § A e
FIG K GeT 4 AL A AR TG AGH
Erikq

SHRI KAMALNAYAN BAJAJ (War-
dha) : The figrure has been given by the survey

of Bombay University that 90 per cent of
the price realised goes to the growers.

st framitrs wo dwgw : W
wg fzar & fr 3=9 & wgw fwar &
T W FEAW ¥ § a9 TANT W@
T ERT A AT AT § )

SHRI KAMALNAYAN BAJAJ : Iam
sorry to hear that an bon. member like

Shri Deshmukh should insult Bombay
University.

staqra aifew : Fagsg @ o
oY @ @1 F aee § I qg W A
T anfgd fF geares o SwrERA @0
gulR AFe H q=Far § ag U FET A
TE & | T FTEA Ay oF F1 wEd £ 1 a9
& gurdt wefa &) nis W@ doe @At
a9 39 ®) FIAFGI § 1 N Fw dgy
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FIATE AR A& § SO F@ar § 9w
¥ar fawar §, ag AT o1 wAE 1w
TR aamrd § 158 T §F
T a7 fegewg =F § gusT WA
OFT § | IARF @6l w1 A SRR
faee & su% ark ¥ &7 Fgr a1 e o
WY Fgr @rar & fF 9891 90 @@ WigH
fradt § ag a2

% ATHIT maew : faega wd 2

&t o arfew @ gew Ay o 2
T a ¥ gR g d fr wfe oo &
Teg Aifg et =@ w1 #7 wf
framm %1 €k & 1 Bfy SR @@ Wt
St gATT I gk Ardr ¥ ¥ frar
3o fad ga® T@r sege ag o
fr soEwi §1 sfem gew fadr ) s
wrifr fay 3fsr ;g o= 9
¢ @ a5 I Sfea gew af fawar
S ErT= F @ TN F g I
TR # gew faefw w23 v g @@
Aify fraffm &7 &1 *=m, e
feurddiz mwar 1 & wigar FEW 5
. FT g few 37 5rF m @
iFeaT fegrdiiz &) gard ag @i
aga Tl ¥ 2 o =% agd ¥ ¥
& | A dfs gng 0 §, ufay & e9
¥ aff amar g

FU9 FT A9 H1E A7 gew fraifa
¢, dfeT 3o wdfeeaag fedre FwT
g SueY &dle R =g 9T | Oy A
FEAT TGN & 1 Y S gHadiy ST
goud dw 144 e feargard fs s
T Afs N ofcamsres aT@T & @
i Y =g+ R 1 "TORD 94T
g fF Ffy g wraw & T S
m, ar fom & wmeEr & A WX
w famw & gro el & fog or efeaw
WG qED w sgaedr #} TG
WS, §§ A, 9EE, SR, A

BHADRA 5, 1592 (S4KA)

Jor India (Dis) 133

qza, 97 | 71 @iy ¥ fa afaw
AT wEAd FY oemaeqr # o )
Ty a7 ¥ syaeqr wreArT e fAmy
Frar § ¢ % wwg ey < fanw
wear @ o &f wmEl 9T A gneAl
Zr 7 g fagr srAr § 0 R &Y
it exger £ wE Afeq sma F fEw
TdT 1 a@awar g A3 &1 AN
w7 #7 geerd & fAv ag faw &
wraear 71 ... (sFwE). 3D SoEr
tfEFsm A adr ¥ far vF 9@
FAR Y wgrgAT Y 9@ 1 9EETd
ST FT sqTEAT FF A1Y |
wamfa wglan © agi X FiAw A
qTF F ot o A=y oy ww § gwieg
=t arfza Faaar mé 7 @53 =f #2)
it frareiers wo T : AW &
¥ A1g =rrfeat famar &= v fearT
1 HfFdr
qumafy wghaw : § g7 MA@
=t 30T wihw g7 G497 AW
sTaeqr ¢ 9 4g & 5 Sonad wde H
T ¥ oaraT £ A1 Agh a9 F @y
srqfEt % g9l 9T FA%) TFAT 99Ar
& fram gy @ s awy &1 a4
st mgfen ¥ & 3@ @ A8 <
gxdt §1ug e § fF fam o <t
A &, TEwr & e T 7@ 0 Afe-
FEATE 1 g A Arw WO FIES
I & fag o & ar #Yf of fa A
Ffoco ia avzeafrifs
F1 979 gAr & i Fma aawar § AR
| FIRT 7 FITAT § FUL A9 I FHG
Tt wET #T 39 § At woat ag AT faw
AT & A AT waT AZ FF & a1 g
famd & 1 afFT agl Imrew #F avas
g FFeqr F UM 3G | IOEF w7
FYaa ey 1 wiawre T F o sy
R A AT AR T I FAT Y
IEF AFT TTAT )
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[ 2zra arfes]

agt a3 g T § & www A
afdeErd) 7Y aga wfed gaaT § AT T@H
agd auEl Fifgw | Fom F =T K
wiEH F gFEeE AT agy el 2 &
WYY SAIIIET FT FGAT HIAT  F@EAT
21§ Ffad I Faw wA AW
2y mfeal ¥ & w¢ @3 & ay QA7 migal
F qrge! 957 A 79 faoy &1 a8 -
q& i &7 &rA A5 ar M fFa Fr g ?
qSTE-991T T % &1 GME F Y wF
T fear sar & @iy @ fafem S
fersmar 2 1 o=y W9 # ®Ud WA
far fzar siar § 1 IF T A0 wRAGE
| T A1 $97F FT AT HIEAT AEIL
2, Uz R & g5 & At =rigd |

e gEA Y, U A% ¥ W@
# gt @Y FOE &1 ST EIET
gl & 31 & quwr 2 fr Furw @
FY cggear 9 AW ¥ FEA FRERIT
£ sl g fow aw & @@=
fanw @ & @l 1 gIear F@T
& ¥ agaft wgar g fx agi-wzt @ 1
JERA AT § Fei g g AT @q
07 fra forg g & ara faaw agard
fageq g5 g |drgar § ar faa awg
¥ wg A d@Y F @O TIA AT g, St
@ § e FIEIHA 1 W ;AT F
SEEAT FEAT gl |

ge=rdl &1 ogaeaqr ¥ Wg@ &
e A A1 ¢ | WE qEw w7 g4
AT TEE 919 3T AT 2 1 A FEr W
2 fw wisfew sfa oo wm@T qg s
g 3feT gmw a9 F@ aw AR
FAE F AT FEE ATH KIEFAT § THHI
oI | EAT 939 | fa| A S Fred

AUGUST 21, 1970
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ey § 01T IY oY Fuer AT FW@ &
IT FIT Y FEE A1 g & @R AN
AW FCIFIL AT T a7 FQ@ 8|
IET aTE ¥ WY F(H FT FIAG A aq
%159 a9 51 faoeif ow 147 faem
Tt FrE Y TNE srEw 344 oy wfq
frzw g arr e ST QA & Wi # wWE
argE 1200 &q% § w S&sr frafew
gTza 1800 =9 &1 wiw X 9X =g
T gmr 2 & wm qwe feww
e ge R frafar wm # v 2
@7 o= § 7 R A 3G @ W
At g A0S X qfF ) T oae 31
wir 2 fF fre @19 Agme 7 ¥
7§ 7E aF AY FA FT AWK gAT &
T ot mgw fadt ¢, safy odw srEw
o faFer F 5k 99 wEE # Wi
srew Prad #X & | 3w fgame & o= 147
foen &t wyre FY w1 grgw 200 T
¥ 225 &y fagadt &1 3 wiw & gAY
F9 €1 AEF qT AG FEAT WMHEA
73 ¥ Y gerrwa qOAr @ ggwr
EGEE: CECHL L |

warafa wgleg : wrawr @9a § wr
g1 F90

SHRI KAMALNAYAN BAJAJ : Mr.
Chairman, Sir... ... (Inierruptions )

aamafa wgEw @ Aw gEt A7 A
e fag eftex aga fow qo @w5g
fafa &3, ol faw Ow 7@ fede &),
I AT 99 qF |

ot Jyerm qifew : awmfa wEEa,
ar o feq am arf & )

MR. CHAIRMAN : The House stands
adjourned.

The Lox Sabha then adjourned 1till
Eleven of the Clock on Friday, Angust 28,
1970 shadra 6, 1892 (Saka)
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